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He   should   be   tried   for   treason. 
(Interruptions) 

THE DEPUTY CHAIRMAN: I have not 
permitted you. Please take your seat. 

THE DEPUTY  CHAIRMAN: Please 
let him finish the Special Mention. Please do 
not interrupt him. Have some manners. I am 
requesting you,' but you do not understand 
anything. If you do, I will stop him. 

 
THE DEPUTY CHAIRMAN: I have 

not permitted you to speak. You take your 
seat. You sit down. I say, sit down. This is 
my final warning to you. Do not open your 
mouth without the permission of.the Chair. I 
say, sit down. (Interruption) 

 

 

SHRI N. K. P. SALVE (Maharashtra): 
Madam, my name has been mentioned. 

THE DEPUTY CHAIRMAN: I am not 
permitting you. Many names have been 
mentioned. If I allow like this, I will never be 
able to run this House. I am telling you 
earnestly. 
Issue   of  Duplicate   Boarding   Cards   on 

Indian Airlines Flight No. IC 405 on 24th 
May, 1990 

SHRI VIREN J. SHAH 
(Maharashtra): Madam Deputy 
Chairman, from the supline heights of Bofors 
and Jagmohan I come down to a simple thing 
of flying in Indian Airlines. When the Civil 
Aviation debate was going on here on 24th of 
May, 1990, the Indian Airlines flight No. IC 
405 from Delhi to Bpmbay was delayed by 3 
hours. Its departure time is 6.10 p.m. That is 
O.K. When the passengers including our 
Deputy Chairman of the Planning 
Commission and several foreign travellers, 
went in it was found that 75 to 77 additional, 
duplicate, Boarding Cards had been issued. 
On that day, there were not only one or two 
people but 75 to 77 people who had been 
issued duplicate Boarding Cards and all of 
them boarded the  aircraft.   Once  having   
boarded  the 
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aircraft, none of them wanted to get down. 
The Captain cannot take off with the 
passengers standing. Ultimately, after two to 
three hours' delay, some of the passengers, 
on their own, voluntarily, decided to come 
down. They reached home after midnight. 

SHRI GURUDAS DAS GUPTA (West 
Bengal): They have become too much 
accommodating. 

SHRI VIREN J. SHAH: That is why we 
see Mr. Gurudas Das Gupta and Mr. Mathur 
disagreeing and yet agreeing on one particular 
issue. That is accommodation part . of it. 
Madam, I want to draw the attention of the 
House that this kind of thing happened when 
the Civil Aviation debate was going on in the 
House and the great Mrs. Margaret Alva and 
Mrs. Renuka Chowdhury were very vocal 
about the Indian Airlines. That very evening, 
the Indian Airlines functioned in this manner. 
The reason given was that the computers had 
failed because of the Telecommunication 
Engineers' strike. Even if the computers had 
failed, it is most surprising how 75 or 77 
duplicate Boarding Cards were issued. I can 
understand one or two. There was such a 
commotion created. The foreigners had to 
catch a connecting flight from Bombay to 
their own countries which they could not do. I 
thought I should bring this to the notice of the 
House. 

THE   DEPUTY   CHAIRMAN:    Shri 
Mohammad Amiri Ansari. Not here. Shri 
Hanspal. 

Forced entry by some people in 
the Golden Temple 

 


